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(d) if so, whether Government 
have accepted the recommendations 
of the said Committees in the interest 
of the greater growth of this region; 
if not, the reasons therefor’

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE, 
CIVIL SUPPLIES AND COOPERA
TION (SHRI ARIF BAIG): (a) Yes, 
Sir.

(b) to (d) The two CommiUecs 
have submitted their Reports and 
their recommendations arc bei«v, 
piOv essed
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Pillai Committee Recommendations

*‘>10 SHRl A. R. BADRINARANYAN
SHRI M. V. CHANDRA

SHEKHARA MURTHY:
Will the DEPUTY PRIME MINISTER 
AND MNISTER OF FINANCE he 
pleased to state:

(a) whether the Pillai Committee 
recommend at ions pertaining to the

standardisation of salaries and other 
benefits for officers of public sector 
batiks have been accepted by Gov
ernment;

(b) if so, whether there was a 
tussle between the officers and the 
managements of the banks over the 
last two years;

(c) if so, what was the dispute and 
Low that has been resolved;

(d) what -’re the other recommen
dations made by the Pillai Com
mittee; and

(e) how many of them have been 
accepted and are under implementa
tion?

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHFI ZIJLFIQURULLAH):

(a) Yes, Sir, with some modifica
tions, including those suggested by a 
Group of Bankers who were asked 
to examine the original report

(b) & (c): Officers’ federation
had raised a few points of disagree
ment on such issues as DA. formula 
ceiling on haisc pay and DA , Allowan
ces for probationary officers, house 
rent allowance. retirement ar? etc. 
The^e have been under discussion.

(d) The recommendations of the 
Pillai Committee broadly cover re
vision of pa> scale and their standar
disation, abolition of certain allow
ances like Post allowance, personal 
allowance, allowance to senior 
management personnel etc, and 
abolition of certain prequisitie? like 
free house, free conveyance, conces
sional loans etc.

(e) The recommendations of the 
Pillai Committee, as modified by the 
Group of Bankers and as a result of 
discussions with the officers organi
sations are to be implemented.




